OFFICE OF THE DISTRICT & SESSIONS JUDGE: DELHI

No. 10133 “é?—ﬁubrarymooksfzmz Delhi Dated W/‘lfll—

CIRCULAR

To

All the Judicial Officers at

Tis Hazari Courts,

Patiala House Courts,

Saket Courts, Karkardooma Courts,
Rohini Courts and Dwarka Courts, Delhi.

Sub.:-Regarding Requisition of Law Books.
Dear Sir/Madam,

The Centralized Library Committee of the District Courts,
Delhi would be purchasing Latest Edition of Law Books for the Court Library of
Judicial Officers. Your goodself is requested to send your requisition of Law
Books required by you with the names of authors latest by 28-02-2012 to the
District Courts Library, Room No. 374, Tis Hazari Courts, Delhi -110054, through
the Officers Incharge of the Library of your court complex.

P i

(ANU MALHOTRA)
Additional District & Sessions Judge, Delhi
Chairperson Centralized Library Comm\(\t‘ﬁg

JO 630 =fBZ.

No, & _'_iLibraryIBooksIZO‘}Z Delhi Dated rﬂ 5’—! 12_.
Copy forwarded to:-
1. Office of The Ld. District & Sessions Judge, Room No. 302-A, Tis Hazari
Courts, Delhi.
2. Ld. District Judge & Addl. Sessions Judge I/C, North District and
Ld. District Judge & AddlI. Sessions Judge I/C, West District, Delhi.
3. Website Committee with the request to put the same on the Website
of District Courts, Delhi.

(ANU W

Additional District & Sessions Judge, Delhi
Chairperson Centralized Library Com@tﬁtgf



